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3501 . SHRI RA BHAGATPASWA 
Wi J t MfOister of FI A CE e pI a 
state: 

to 

(a) whether instances 0 evasion of 
Excise duty by he manufac urers a san' ary 

ares and ailet soaps have come to the 
notice of Government during the .ast three 
y ars; and 

(b) if so, the details of companies against 
whom show-cause notires have been 'is-
sued? 

THE MINISTER OF STATE' THE 

dispo I 
(in hs) 

59. 7 8371 

70~56 82.86 

64.65 85 

.73 86.60 

OEP RTM NT OF R VENU I 
INISTRY OF FINA CE (SHRI 

PANJA): (a) nd (b). Th inform 
collected from th fi Id form . 
1 i down on th bl of 

SCICI 9 Unl 

1 

3502. SHRI K. P AD ANI: Witt t 
;n;$ r 01 FINA CE pf d to t te: 

( ) th number of loan appIic tion for 
fin ncing v s I clear d by tn Shipping 
Credit and lov stm ~ nt Company of Jndi. in 
1988-89 nd so far ;n 1989-90; 

(b) the particulars of th compan 
n r and the amount of loan granted 

during the period; 

Cc) whether any financial assi ance 
has en sanctioned tor shrimp ve 
during the above period; and 

\d) . so, \'0& oe\a'\$ \'nefQO\'} 

THE MINISTER OF STATE' THE 
DEPARTMENT OF ECONOMIC AFFAIRS 
t THE MINISTRY OF FINANCE (SHRI 
EDUARDO FAlElRO): (a) SClel has r. 
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ported that they have sanctioned financial 
assistance to 18 companies for acquisition 
of 33 vessels in 1988-89 and 3 companies 
for acqu;s~ion of 4 vessels in 1989-90 upto 
July 31. 1989. 

(b) The particulars of the companies 
benefited is given in the statement below. 
During 1988-89 assistance of Rs. 3559 lacs 
was granted. During 1989-90 upto 31 st July, 
1989. a sum of R . 185 lacs wa granted. 

(c) and (d) . None of the vess Is fi-
nane d by sClcr are shrimp vessels. How-
ever. a few of these vessels are capable of 
undertaking shrimping operations also. 

STATEM NT 

l. In 1988·89 

Name of Company Assisted 

1. Seagull Seafoods (P) Limited. 

2. Cholamandal S lipping (P) Limited 

3. Kaka1 iya Seafoods (P) Limited. 

4. Leo Sea oods Limited. 

5. N kkanti Se Foods Limi e 

6. Maharaja Fish ri (P) imi1ed. 

7. Gautham Construction and Fisher-
ies (P) Limit d. 

8. Bangalore Marines Limited. 

9. Blue Chroms Limited. 

10. Pallava Seafoods (P) Limited. 

11. Aziz Ocean Food (P) Limit d. 

12. High Sea Foods Limited. 

13. Atlanta Shipping (P) limited. 

14. Oceanic Enterprisers and Devel-
opment Limited. 

15. Aoyce Marine Products limited 

16. Surya Sea Foods (P) Umited. 

17. Meenam Fisheries Limited. 

18. 'ndamar Fisheries (P) Limited. 

II. In 1989-90 

1. Sindhu Siva1hi Fisheries Company 
(P) Limited. 

2. Indamar Fisheries (P) Limited. 

3. Pron Magnate (P) Limited. 

Proposal to Write off loans 

3503. SHRr BRAJA MOHAN MO-
HANTY: Will the Minister of FINANCE 
pleased to state: 

(a) the number of marginal farmers and 
small farmers incurring loans upto Rs. 10.0001 
- from banks, cooperatives and other public 
financial institutions and the total amount of 
such loans outstanding against them; 

(b) the details of such loans outstanding 
in different States and Union Territories; 

(c) whether any proposal to write off 
these Joans is under consideration of the 
Government; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONO IC AFFAIRS 
IN THE MINISTRY OF FINANCE (SHAI 
EDUARDO FALEIRO): (a) and (b). The 
present data reporting system does not 




